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118.12.96 Mr H.Rachid for the applica-
: ) nts. Mr S.Ali.Sr.C.G.S.C for the
This applicaion 1n i ' respondents.
form and within i : This application has been ,
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' them in this single application.
: Heard Mr Rachid. Since the condi=-
' tions laid down in Rule 4(5) (a)
: of the C.A.T.(Procedure) Rules
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1987 are fulfilled the applicants

.are.allowed to jocin in this single
applicatione.
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Heard Mr Rachid for admissi-
on and perused the contents of
the application and the reliefs
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sought. Application is admitted.
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Issue notice on the respdndents
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0.A. No.287 o 1996

let the case be listeg on, 2.4.97 for

X

Vice-Chairman

“hearing.

4

-

On the prayer of mMr. H. Rashid, learned
counsel appearing on behalf of the appllcant
hearing is adjourned to 23.4. 1997 Mr. S.Ali,

,5.C:G.S.C. prays for Sometime. to file additional

+, written statement. Additional written statement may

be flled within 10 days if so adVlsed
List on 23.4.1997 for hearing.

by L

Vice-Chairman

On the prayer of Mr H.Rashigglearned |
counsel gppearing on behalf of sthe appli=-
cants two weeks time granted to receive
further instructions in this matter.

Mr S.Ali,learned Sr.C.G.S.C has no ob jec-
tion.
Let the case be listed for hearing

on 9.5.9?.
Memé%r Vice-Chairman
\A
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0.A. No. 287 of 1996 ‘ Cb
9.5.97 Left over.
List on 16.6.97 for hearing.
j ]
b~ i
Sik‘ Member: Vice-Chairman
trd
16=6=97 Amendment application has been submittec
The case is taken aw out from the hearing
list.
List to-gether with M.P.N0.137/97 on
23=6-97,
M e:t@ar/ .
1m
Rk .
23-5=97 Case is ready for hearings Cn the

o 1o

prayer of counscl for thi parties .case ic
adjournad till Q7 =07 4 ERYOEREX o
List it to~gethesr wi'h 11.PeN0.137/37
~

on;':g?. _ .' /744”‘«1

Menk'Sr Vice=Chaiman

On the prayer of Mr. H. Rashid,

learned counsel appearing on behalf of the
applicant the case is adjourned till 21.7.97.

List on 21.7.97 for orders. *

Me%er Vice—Chairman
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Heard Mr B.K.Sharh%aiearned .
counsel for the applicant. According
to Mr Sharma the application has been
fiied with certain mistakes which
cropped up inadvertently. He wants
to withdraw the applicaticn with a
liberty to file a fresh. Mr S.Ali,
learned Sr.C.G.S.C has no ol¥jection.
Accordingly the application is dis-
missed on withdrawal with a liberty
to file a fresh.

: A .
Member Vice-Chairman
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~ Application Ungér Section 19 of
‘the Central Adninistrative Tribunsl
Act 1985, |
0 LA No, 297__/96
Shri Jagan Nath Prosad
’ & othérs ...... dpplicants
, - VSm
Union of India & otherg .. Respondents ..
INDEX
1 t H
St No, ! dmexure ! Particulers s Page o,
1, Application 1 to 13
2. Verificstion -10
3. 1 “Rejresentation of
- dt,30,1.96 before
the 4sstt,L.Compissia
oneX C) ,Guyahati, 11
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§1,%, ' T.M, ! ¥ae & father's name ! Date of enrolment
1 o f - ' .
1, 33 Bytri Randeo Sah 18,5,1963
' SO Laxni Sah
. 2. 224 S.R,Joshi |
' S/ Lt Bisnu Prazad 9.8,61
3, 200 P,Dhobi SO Late 6 106
' : : v «8,1061
| Harila)l 1o |
4, 05 P,hgy Harijgn
S/o Gar ibRam 102066 o .
5, 382 Jasbahgdur
SO Sobarn Dnar - 8,8,60
6. 24 PJRan 50 Lste | |
: Shi.;\:pl.ljgn"l\aln 10.8,61
7. - 399 Dhan Bahadur
SAO Pena Ram 20,12,61
8, 516 Jogendra -Sah- |
80 L,Ramji Shap - 7.10.6%
: "9, 546 U.C.Bungjf.mg .
5/ Lt,KooTban @rung 25,6,64
lo. 634 D.Ra jktmar .
SO Late Gulab Seng Rajkumar 2,3.70
1, 788 Japadar Manto ,
| SA Late SriRgtan Mangto -
12, 963 -  Dhogz Bghadur Chetri
. . | 5/0 Bri Harka Bazhadur 4,4, °
i3, 996 R.C.Thakur "
' S0 Lt Ramssmajh Thgkur 18,5,63
14, 000 M,D.Unish | S :
| §0 Lt Ibadat 4li 18.5.63
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15, 1001 kam Shabit Rai
° ) Sﬂ I']Oﬁandan< Rai : cea e 18 05O63
16, 1004  Ramji Yadsre
Sp Dhani Yadvgo o0 o 2'7’63
17, 1021 Guljar Prasad ‘
SAO Shiy Prgn Prgsad - 4,7,63
1.8. 1117 No ‘S'Ran ) -7 | ®* .
‘ SO SarfyRam .... 15,6,62
19, 1128 M,D,Isnsid | |
| 5/ Late Khekhar Miyan 6.10.67
‘m, 181 5.C,Dey |
S/ L,Sadhan Ch, Dey, 30.5,77
21, 1318 S.Safi | | .
50 L.,Sundar Safi - 11,10.62
22, 1552  Bil Bahadur
SO Lt Lal Bghedur ... 15,12,80
23, 1654 P,C,Sarkar
- 5/ Lt ,Bgrada Kant,Sgrka® 20.11,60 "
24, 1682 Mangal Rai |
SO Lt,Baldeo Kat ,,., 2,7.63
25. 17]_0 K.P .Dusad T eees ]-:3.16.64
26, 2007 R.':I‘hakur .
i 50 Lt.Kariman Miyan 13,10.64 - .
.27, 2108 - Ipdrgleo Singh
_ S0 Shri Rem Das Singh  26,12,69 .
28, 2163 Kalamudd in —
SO Lt ,Nyr Mohammad 2.12,61
contd,., eeed
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$1 . No ;. I, No o : Name & father's ngape 't D ate of enrolment,
' : - ' _

2, = 2510 S.Bastmatary
- sp v’ eee 8,12,83
0. 2560 Gopal Ran .
| SO Lt ,BhadiRgy .,.. 3,10,62
32, 975 5,411
S0 ceeen  eees
33, 920 © . Okil 4 Rad |
' SO Lt,Teju Rak ... 17,5,63
34, 2164 14 Mohemmad o | -
S/ Lt,Anngt 413 ... 11,10.62
36, 1717  Ra PritRai o
. ‘ SAO Lt Bathy Rai ..., 13,10.64
FO PJ6RKER
>, IR ¢ J.L.Upadhaya
' SA (o jgdhara Upadhaya 7.10,61
28 138 K,L,Upadhaya

8/ Lt,Jonardan Upsdhays 1,1,62

33, 1139 J,N,Prasad -
8/0 Lt.shi\/zﬁangal Pr Migrg 1,1,62

3{2 1140 T,R,Shgrma :
Sﬁ Lt.Bhagdutta Sharm 101062
40, . L S,S,Prasad | _
: SA Lt ,Bhylal Prasad 15,2,62
4¢, " 1143 Ren Nargyan |
' anl
- SO Lt Bruist Prosad 18,5,63
49, 1041 BK Juoshi |
SO Lt Ramlal Joshi |, 25,6,64, .
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S1,No, | T,No, | Name & father's name t Date of enrolment
. 1 K} - 1
: | | CHAKLAK
b3, 1133 Tex Singh |
S0 Lt.Bachgn Singh.  ..,,., 15,10.62
4 %‘ 1134 Shivlgl Ham .
' S0 Lt,Bal Chandra Ram ..., 13.10,C4
ALl ~ 1p22 Jailal Kan | o
SA Lt,Bavan Ram ...... 5,7.63
GE 1337 5.5,8ingh
e SPS5ri Babu Ran Singh .., . 17,2,66
'75; 1006 Narbghadur . |
| 50 Lt,Pritambar Chhetri  2,7,66
b, 304 4.Y, Jha |
SA Lt.Ganesh Ch.Jha veeee 242,66
4 7. 1363 Hifilxx K,D,Pandit
- SO Shri Mukundhgri Bgngit  27.6,70
' ' C’Z-%Wﬁ’km/) : .
56, 45 Baijnath ham
S0 L_t_.Nathv_mi Ram ... 1.4,66
5 . 2016 K, éngari | | |
| .80 Lt O0ki]l Amad ansari 27.7.65 -
| . cycle fitter, .
5, 1150 k.G, Muzundar
) SO Lt Muykinda Mazumdar 16.10.62
7 - o . \ e
5b§; 1181 I.¥, Tolukdar . *
| S/0 Ishar Ch,Tzlukdaer 13.4,64

contd,.,..5
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v 1, Un*on of ln th=° .l‘“h the Secvetaw !
of Defence,Govt, of Irﬁ"‘a G“di nance B*"anch
) -‘v,.New Delh N
2, The Directo*' Gen:e:'f‘al' of, Ordih.é;ricd» Service.
) " .":'OS.,SC ) Iwastev GeneT’al of 0""(11 nance B”ancn
| . Arn 1y Head Qua’"te“s New Delh”-llool‘! .
| 3, Nastef' Gene?‘al
,-Head Quarter Eas’te”n Com:and O‘"d1 nmnce B ﬁnch
'-Fbvt W’ll"am,calcmtta-zl B
| . 4 Comma:-‘ﬂérit |
,:&dvanced Base Ord ingnce B"ench , .
R 222,@1’mj Post Off‘ce o | P | |
cpL o R
, ULQRS F)Ix WbIC'h THIS APFLIL&TIU N .Lb m&un.f o
: _1 The app]_'i Ca 3:_"' ig m&e agamst‘» cont:nuous g‘:‘i—ev:apc__es

ffOI’v a lohg’: time'nerzlj_gences ‘toward's 'th'e applican‘cs,ﬁ' R
| u’bmltted 1"e p‘l"esentatﬂons to CO—’nS"de" ‘Lhe Se"f‘vﬁ“ces'."r

' vO the Catego?’y Of ski 11ed g'r'ade be'-‘fov'e the Deptt conce. ned

- .

. Ever,,' time the anomqli es Comm*ttee neglected to conslae*" L

o

the %ent,.nnnters chuckhel“s ?’ope»uo:lxc- s &na CJG]_E f*tters
as sk*lled ;;ob THe. Expplican’cs a”e jo*m.ns in their tentamen..'

de**s,rope mrkef‘s chtklers and Cjcle f"'tt ers since ]96@.

contd(ooo-;3  ’ ' ,' O.V




The Applicants subnitt ed their representation
in vgrious occassion»and at last before thé Asstt,
LabOhr Comnissﬂt)ner( Cent’"al) Rajga'ﬂh Road Chendma~ i,
vaahat -781003 through the Presﬁdent 4222 40D Wovk*ng
Union ,Nerengi ,CGuwahsti on ?0.3 96 to remve theiﬂ conti.
nuous grievances ,.Mﬂ.eXl-k&l and Amexnre »11 .Legvste‘r*ed
AA/D ﬁbt1ce to appear before the Coart of Ass tt LabOUr -

CommissianeV(C) Glaahatl .And Annexnve-lll is the flnal
order dt, 12, e 96 di sposed Of the case w*:th no benefit to
'the dppliicant
2. L_m...tiiC.an

.Lhe appl..c:at"on is made within the p:f’escribed 11m* ted
'period.of the Central Admlnlstrative Lot ,e5 it is a conti-
nuoug grievances upto the filing of this application'.
A..durisiiction

The applicents declare that the cause of actioryjarose

_within tnpe jﬁrisdiction of this Tribunal,

4, Fgpets of the Cgses

"The applicants are initially joj_n@d into their joﬁs’ as
per rules of the Defence of India in Ordi nince I??‘ anch since
E ],96&. . R . }.‘ ® .
Thgt the applicants Job is not like an mekilled labourers.

to egrry good$ or dumped it in .a place, -

contd,.,,,7'



size 10 meters x 1o meters weight inner 160 kgs,ard
out 140 iﬁgs. In !‘epairiné one tent 80 ropes of 1.2" clier
| /and 6"607 8 ‘me.ters length and also req;:ti.red for oytside of.
the tenant and other repair'materiéls are reguired,Thig
\ required the Culiklei‘s té put chuckilers through which rope.

wrking will Incert the ropes in the tenant .Ihis ’requir'es

@ high degree of %ngfe/ and skille2ss to _perfom the job

of tentgmenders ,rope workers ,chukklers which ingispensibile
to Othe!’é.SD also Cycle repairs are _.also as intelligibie

works in the Ordinance Branch of Defence Department .

Thereforé these job are not inferrior comparing to the
recommend gt ion of Mopslies Compmittee for jobs like Booke

binjer ,Book Tepalrers,masons,cobbler,lesther worker sSaddw

J
ler ,Carpenter,Bruch hand,Polisher,Decorator ete,in Angy-

Staff ,Navgl Staff and ir Staff in the Defence Department,

7. Rellef prayed for s
‘Under the facts snd clreumstances stated zbo ve,

“the &pplicants pray for the fovllowing relliefss .

¥

1, That the jobs of tenger Incivding fenimonter

Rope-yorker and Checklers )in the Ordinance Branch
of De fence Departpent of India shoyld be tregted as
&killed jobs as shonld be inclujded in skilied mf:Groups

'So,‘also Cycle repair may be included as skilled job,

contdo‘c e 08



2. That the Aﬁplicgnts nay be included in three
Gréde Structure-and congigering thé Tgﬁkbrs as per |
instructions contsined in CGovt,of India ,Ministry of
Defunce,Letter Nc.38i7/DS/oSM/CT.v;1/84 dt,15th Oct,logs
.circulated Vige Head Quarter ,Hastern Cqmmaﬁd Letter Mo,

. 321/530/P/08-20 dt.9th Noy,1984 fnd also letter No,1509/
Coudt,Case/158.94/CST at,12.7,96 filed in assttilapour

Conmigsione C) ,CGuuahgts which may be called for from

_the Department concerned ®r ends of Justice,

The cause of getiom and relief are same to all

the applicants as such file this applicatioh joint1y,

3. The applicants may be aliowed to drgw as skilled

group grade scales as per Head Quarter Egstern Commang,

2 e o
1~=53(1)/P/<)8--2’O dt,9th Mov, 1984 as skilled job

Letter Mo,
and benefit and‘Dt&,Belief with effect from the date .

2.,11,198, -

',4. To pass order/orders which may deepy fit snd proper

on the following amongst other grounds,

. 6LOUNDS ) y
1, | For that the Ordinance Department concerned tmder
the Hegd Guarter,BEzstern Command néglecting the inclugion-

of the teniérseﬁs be set asﬁae,

contd.... 2




g

2, Ir that the Anomares COmmltt ee sho Td congider

KTt

the long pendmg grieve nces and inciude their demand to

Sk llled Job .
|

3. For that the appl"cants rendered negrly more. than

~

30(th:'.rt,/) ./ea‘s hard labo.u.r fo*r' the Ordinence Branch of
\

defence of Ind'la should get their leg*t_mate compemsat"on

and "eaSonable Sﬂla*"’es etc fron ’Che Depa""tment concemed

a‘c an ea*’ﬁest date.

8, Interim Reii Ef ¢ prayed' for,

dny Interim relief as the Coyrt pleases and grant. Interim

relief as to remove redresses,

9, Detall of remedy exhansted.

The applicants declare that =11 the remedics exhausted,

1o, Matter mt pending with any Coyrt eté.
The apblicants declare that the matter is not berding

‘in any Court or Tribunal,

<11, Parti culars of Bgrk D”aft/Postal order fﬂed 1n

respect of the appliéathn, 3 c) 9 34‘747?

List of Bnclosyred - .

As per Index,

Contd.. . .o‘l()



AN

VERTFICATION

(&)
I,8hri Jagamath Prosaa,aged about 52 years
:‘3/0' Eate Siz Mongsl Prosad Mishra,working as |

Tent. mender in Ordinance Branch at Satgson ,

A}

One of the aiai)liclar.lts}reéident of Vil’lage; &p.5, ,

| Satéaon-,mstrict Kapr ap,do he'i"eby vei‘ify fhaf the,
contents of paras 1 to 10-are true to my knowlédge
and p;z!‘a' li'belieyéd to be trye as legal advice and

- that I have not suppressed any material factls' asS such

~

signed on this 'Verifica’cion on this [& day of Decerber,

1996 at Guyahati,

Jabmcnflo /&,«a?qo/[r

| Dates_(br-%, : p (Signature) .o
PlacesGuyahati

\P

é********w . o .
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11-  Amexire=l

1087/%u" o | 30. Jam, 96

‘Before Hon'ble Regional Labour Commissionex(C)
Miristry of Labour,Govt,of Indla sRajgarh Road,
Guwahat i, | |
222 #%0D yorkers Union ...1st party

- Ve |
Commard ant 222 4BOD «...20 party

In the natter of s~ ‘
 dnomalies in P,Scale of trade |
i.eIMRM Ch Cycle fitter L Driver, °-

oot

Sir,

The First party beg to state the following for your
kind consideration end expeditious action please,

That the grave Injustice has been done to the trademen
1ixe Tent,Rope workers,Chuklar,Cycle fitters,Lister drivers
_été,who had been discharging the duties in the Depot since
a long period  ang not been given three grade of ?structu!”e
sipilar to ther tr-de like Painters,Carpenters,SaWyers;
Blacksnith ete,and result andomalies in pay fixation has been
noticed as per implemeéntotion of pay commission in different .
times, B | |

That,these catagories of trade men are performiﬁg very
risky of. jobé in field aréa/piece area in comprising to other
trade,Moreo.R:er they are high degree.l skilled trade asf déce
lared by anomalies committee Teport, . L.

» Kn viev o'f/ the above ,a list of such trademen as &fMexpr

M{QV 1t 4' been enclosed herewith for your kind consideration gznd

W\/‘v‘x\&, necessary action plepse,Fwther yon requested' t0 make necea.

o\ | - | - )
\ Ssary arrangement for cemeiliation the matter at the earliest

Yours faithfuily,

o ‘ Sd/
Pregigent /Gen, Secy,
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REGISTERED/A/D.

GO VERNMENT OF INDIA
Minigstry of Lapours,

. Office of the dssistant Labour Commissioner( éentral) 4

Rd jgarh Rood Chandmard,Guyahati 781003 ° -
No & 3)/06-G/4 Dated the z 20 MAR 1006
To . , , | .
The Commandant, o l

- 222 4grim,Sthal 4dyudh Bhanda_ ,

222 Adv Bgse Ordingnee Depot,

Subjects Industrial dispute in the matter of anomglies
in Pay scale of trademen 1,e T/MR/H, Chukler
Cpele Fitter Iister Driver,

Degr Sir,

Please refer to your cOmments dated 15,02,96 over the demand
of 222 ABD orkers Unlon,Nareng‘l P .0 Moukhuli Guwahat

I have s..nce fixed the date fov' discussion/conci 1iat.,on on
8.,4.96 at 'lo.oo hrs,in ny off;ce situated at Rajgarh 56 ad ,Chandmari

' Guwahat 123,

- amicably. _'

Yoy are theréfore,requested to be personally present or throug.h
a duly authorised representative competent to take decision on thé’
spot alongwith zll relevant documents/papers to resolve the matter

Yours faitnfully,

4

%R{;&«(‘y - (S'.K.Z‘DAS)

Pp\%\\&" : . assistent Labour Commissloner(Cy . - *

_REGISTIRED 4/D, Guwahat o

Copy to the President 222 ABOD Worke!" Union,Ngreng! PO Moukhuli,
Guyahati JYou are Teqguested to attefld the office of the undersi ghed
on the stipulated @ate and time alonguwith all relevant ddcmnents/
papers in support of your contention demands,

Sa/ , .
dssistant Lapvour Commissioner{ C)
~ Guyahgti
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12.7.96.

The Management is represented by Snri H.R,Sorate '
Ordinance officer,The Unionis representsd by Sri M_N,
Majumdar ,President , .

‘T.'he Man ggement producéd a letter Bearing %.1509/

Court case/158-94/CST dt,12,7,96 addressed to the 4,L,XC)
Guwahgti by Shri R, K.Bali,Lt,Co1l,Administrative officer for
Conmand ant in whiéh they have mentioned that the Army Head |

. Quarters has filed SLP against the CAT's order on 22,5,96 in-

the Supreme Court regarding anomalies in Pay Scales,The
nenagement "is therefore not in a pogition to tagke further
decision in the matter untill the pronoueement of judgement

by the Supreme Coyrt as expressed by them,

The Union algo agi‘eed to the point of view expressed

' by the management .They agree not to persue the démand of the

Judgement by -the Apex Court is @elivered,Both the parties
further agree to comtinue bipartite discussion in the matt er.'i
The dispute is therefore tregted as closed héving béea

disposed off, | |
9d/-111egdible 12.7.96;

4.1,C at Guwshati,

. ' - Conciiigtion officer, | .
Present of 2228 40D _
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Och. Noo 287/96 |
Shri Jagan Nath Prasad & Others
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Unien ef India & Others 3
-And ;§

In the @t@r af

Written statements submitted by the
Respendents Ne 1,2,3, & 4
',-,-

Written Sta-tements §=-

The humble Respsndente submit their written statements

ag folleus. =

1,  That with resards to statements made in paras 1,2 and 3 )
of the applicadien, the Respendents have ne cemments,

: 2. That with regard to statements made in para 4 of the
applicatien, the Respondents beg te state that =

(a) The Industrial perecnnel belenging te the same

categeriss of job wees placed in Semi-Skilled trade

and further graded to Skilled Categeries but the Tent
Mender/Repe Maker/Chuckler and Cycle Fitter ware net

condidered as Semi~Skilled er Skilled by the Min ef ///
Def letter Ne 3817/0S/0&M/Civ=~1/84 dated 15-10-1984

received vide HQ Eastsrn Cemmand letter Ne 321530/p/

0%~20 da=ted 14~8~-85, . .

Annexure- R/1 is the phote copy of letter
Ne. 3817/DS/0&m/Civ-1/84 datod
15=10=84. -

Annexurs= R/2 is the phets cepy of lettsr
No. 321530/P/0S-20 dated 14+8~B5,

(b) The Skilled required in the rapalr/avar haul Werk~
shepe is generally ef the Prsductlun shops. Thereafier
there should be no difference in the pay scales of .
werkers deing similar jebs invelved in the similar

Skills and experiences,

N antdgoagap/ 2
Gy o) NS pute ‘
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(c) As per recommendation of the Anemalies Committes aa(ﬁ?
mentioned in Gevt of India, Ministry of Defence letter Nb
D/ECC/IC UD No,7(1)86/D/ECC dated 24~1=1986 the following
categories of werkers uere cénsiderad for prometien as
skilled/Semi-Skilled := |

(1) Packer 0rd, Grade
(ii) Packsr mato

(iii) Tent Mender Qrd Grade
(iv)  Tent mender Mate

(v} Repe Worker Ord Grade
(vi) Rope Worker QOrd Mate
(vii) Tailer Ord Grade
(viii) Tailor Mate

(ix)  Chuckler prd Grade
(%} Chuckler Mate .
(xi) Lister Driver

(xii) Sawer Qrd Grade
(xiii) Sower Mate

Annsxure~ R/3 is the phote copy of
- Ministry of Defsnce lstter Ne
b/ECC/IC UD Ne, 7(1I)86/D(EEC)
dated 28=-1-1986,

e That the anemaliss Committee has net considered the case
of the applicants as well as other categeries of industria)l as
well a8 Nen~industrial personnel thus the Head of the Deptt,
can not ta~ke any step to promote applicante, If the anemalios
Committes recemmends the ceses of the applicants te be treated
as Skilled Werker, then the Respondent shall premote them
accerdinglye.

4, That with regard te statemnunts made in para 7 regarding
rolief sought for, the Respendents beg to state that applicanta.
are not‘'entitled te any of the reliefa seught for and ag such,
the application iz liable te bs dismissed,

Se That regarding grounde fer relief menticped in the appli-
cation, the Respondents beg te state that nene of the grounds is,
maintainable in Law as well as in facts and as such the applica=

tioen ie liable te be dismissed,

Cantdoeocoep/ 3
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6o That with regard te statements made in para 8 resgarding
interim relief, the Respondents beg to state that the applicants
are net entitled to interim relief as their cases have net yet
been censidered and recemmended by the Anemalies Cemmittes to
treat them as Skilled Werkers.

7 That regarding statemente made in para 9,10 and 11 of
the application the Respendents have ne cemmente, '

Be That the Resphndmnts submit that the applicatien is
deveid of merit and as such the same is liable to be dismissed,

VERIF ICATION

1, Cel Arun Kumar Vyas, Cemmandant 222 ABOD, C/0 99 APO
‘being cempetent, de.-hereby selemnly deeclare that the statemente
made abeve in Nes are true te my knowledge, belisf and inferma-
tien and I sian this verificatien at Narangi en this 22nd day
ef January, 1997. .

Declarant
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¢

2. A's indicoted in para '8 of this Huxlettercundar
rofarence a nub-oommittue .heea. boen formed '‘at this HQ including
two steff aide membera to- indonti?y ‘diruct line ‘of. proumotion
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skilled ‘category end also Por those vhich -heye baeén brought

gndorithrea grade” atructUre vido pnnvening order attached
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